NGT(PB)/DR(J)/2016/Order
National Green Tribunal
(Principal Bench)

Dated: 19.04.2016
ORDER

Sub.: Sitting of Special Circuit Bench of the National Green Tribunal (Principal Bench) at-
Kochi on 5" & 6™ May, 2016.

Pursuant to order no. NGT(PB)/266/2015/299 dated 16.04.2016 regarding Sitting of Special
Circuit Bench of the National Green Tribunal (Principal Bench) at Kochi on 6" May, 2016 with the
approval of the Competent Authority. The following officers and staff are detailed for duty at
Kochi for the period mentioned against each.

Sr.

No.
2

Name & Designation Period

Registrar, NGT (SZB). Chennai

Ms. Sheetal Sharma, Dy. Registrar (J)
Mr. Ankit Minocha, Stenographer Gr. “C”

5" & 6" May, 2016
5" & 6" May, 2016
5T & 6" May, 2016

(Travel on 3, 4" 6" (after court hours), ™ &
8" May, 2016).

5" & 6" May, 2016
It is further directed that —

| The NGT staff will be in their respective uniform while on duty at Kochi. They will maintain
absolute disciplineiwould not leave the place of duty without permission of the Registrar, NGT,
SZB, Chennai.

2. Necessary TA/DA as per the rules will be admisable.

3. Mr. C.S. Divakaran, Consultant, NGT Circuit Bench, Kochi, will make all necessary arrangements
for the sitting of the Special Circuit Bench at Kochi on 6" May, 2016. He shall prepare all
Judicial files and cause list for 6" May, 2016 as per NGT norms.

This issue with the approval of the Competent Authority. W
Chandra Gupta)

(

Registrar General
Copy for Information :-
i) DR-cum PPS to Hon’ble Chairperson
ii) PA to Registrar General
iii) Registrar, NGT (SZA, Chennai is directed to nominate the NGT (SZ#Bench) staff for the purpose
of Special Circuit Bench at Kochi.
iv) PA to Dy. Registrar
v) DCA, Account Section
vi) Consultant (Admin & Protocol)
vii) Officers/official concern
viii) Guard File
ix) Office File, Concern

(Chandra Gupta)
Registrar General



